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(el the latest aeCOUIlI or roreilD help 
received for Banllia Desh rerulleos, country. 
wise ? 

THE MINISTER OF LABOUR & 
REHABIUTAT/uN (SHRI R. K. KHADlL· 
KAR): (a) and (b). Yes, Sir. 

(e) A statement showing the country· 
wise offers or assistance received from 
foreian Governments and International or-
lIanisations for the Banllia Desh refuiees is 
laid on the Table or the House. [Placed 
in Library. See No. LT-523/71]. 
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Introduction of Employees Provlcleut. Fund 
Scbeme In Beas and Sutlej Link Projecl, 

Himachal Pradesb 

3008. SHRI SAMAR MUKHERJEE: 
Will the Minisler of LABOUR AND RE-
HABILITATION be pleased to state: 

(a) whether Government are considerinll 
to make prOVisions of Employees Providont 
Fund Scheme applicable to all the work-
charged employees workinll in Beas Sutlej 
Link Project, Sundernagar District, Hima· 
chal Pardesh; and 

(b) the time by wbich a decision is 
likely to be taken? 

THE MINISTER OF LABOUR. AND 
REHABILITATION (SHRI R. K. KHADIL· 
KAR): (a) and (b). Such of the establish. 
ments of the Beas Sutlej Link Project, as 
have been engaged in any of the scheduled 
industries/clas~es of ostablishments covered 
under the Employees' Provi(ent Fund Act, 
19S2 and fulfil conditions for coverlllC IuIW1 
been covered under t he said Act. The· ques-
tion of cowring other sections of tho 
Projcc~ is und, r c ~amination. 

UtllI-utlon of Waste hnd In Gularat 

3009. SHRI JADEJA: Will tho 
Minister or AGRICULTURE be ploased to 
state: 

(a) the area of the wasteland in Gujarat 
which can be reclaimed; and 

(b) the manner in which GOVOl'llmoDt 
propose to utilize the said land? 

THE MINTSTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHER SINGH): (a) and (b). Thcinforma· 
tion is beinll collected and will be placed 
on the Table of the Sabha. 




